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_ & - b setanal Bk E-AUCTION A GIC Housing Finance Ltd.
—l un m nqhnnn |}L"'| Regd. Office: Royal Insurance Building, G6th floor, 14, Jamshedji Tata Rd., Churchgate, Mumbai-400020.
tlJ]EI EIE]EIH Elm nb p ] : i '_I.__. BRANCH OFFICE (BARASAT BRANCH]: Znd Noor, Kaitash Bhawan, 7438, Jossore Road, PIN- T00127. BRANCH OFFICE
| {7V AR 1 J950H ) (aowt, of Incdia Undedaking) SALE HOTI c E ¥ (GARIA BRANCH): 21, Garia Siation Road, Ananda Abasan, Bartans, Garia, Kolkata, Pin- 700034 BRANCH OFFICE (KOLKATA
) m mmﬂ FI"IHEE Lm BRAMCH): 5, Metaji Subhas Road, Fairley Place, B.B.D Bagh, Roval Inswrance Building, PIN - 700001, BRANCH OFFICE
o r ohE - (DURGAPUR): MMAN-20, Morih Avenue, Bengal Ambuga Housing Complex, City Center, Durgapuer, West Bengal, Pin- 713216
ARMB : Purba Medinipur, Padumbasan, P.O. - Tamluk, Dist - Purba Medinipur, Pin - 721 636 SYMBGL[C PDSSESSIDN NGTICE
Mobile No. : 94748 54059, e-mail : cs8300@pnb.bank.in / copurbarmb@pnb.bank.in
REF: POSSESSION NOTICE UNDER SUB- RULE {1} OF RULES OF THE SECURITY INTEREST(ENMFORECEMENT) RULES, 2002
Annexure - B WHEREAS the undersigned baing lhe Aulhorized Officer of GICHFL, pursuant to demand nobcs ssued on its respactve dates as goaen belaw, undarsection 1302) of
SARFAE S Act 2002 calling upon YowBomowers, the under named o pay aulstanding dues within 60 days from the date of recelpl of respective notices. You'Borrowers all,
SALE NOTICE FOR SALE OF IMMOVABLE FEE.F-.E..EJJE?—. howeever, have falled o pay the said outstanding duees within stpulated time, hence GICHFL are in exercise and having right 85 conferred under the provision of sub section{d ]

E-auction sale Notice for Sale of Immovable Assels under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest of section13 of SARFAESIACT, 2002 read with nules there under, taken SYMBOLIC POSSESSION of these cured assels as mentioned herein balow:

Act, 2002 read with provision to Rule 8{6) & 9(1) of the Security Interest (Enforcement) Rules, 2002,

Motice ks heraby given Lo the Public in ganeral and in parficular 1o the Borrower (2] and Guarantor {5) thal the below described immovable property morgaged / Sl E'EHESET;'E%I):[HE:E; I:?:::Ea:!l Date “f m?kmig!wﬁg

charged o the Secured Creditor, the constructive ! physical / symbaolic possession of which has been laken by the Authorized Officer of the Bank [ Secured credilor, Ho. GUARANTOR | LOAN FILE Address of The Mortgaged Property Natics Fossession NOTICE

will be s0id on “As is where is", "As |s What is” and "Whatever there I8” on the dale a5 meéntioned in the fable herein balow, for recovery of is dues due o the NOVERANCH NAME SEND {AMOUNT IN RS

Bank/ Secured Creditor from the respective Borrower(s) and Guarantors(s). The reserve price and the eamest money deposit will be as mentioned in the table D — _ TP =

belew against the respective properties, | MR, MIRMAL BARMAN that piete or parcel of land measuring an area to ba the sama a liths mona or

" 1 & less, urder Mouza- Shyampur Sripur, LMo 34, Touzs no 17, comprised in RS, Dagno 86, 17.02.2026105.08.2026( 15,68.960/-
SCHEDULE OF THE SECURED ASSETS MRS, KABITA BARMAN under RS Khatian no 145, comesponding 1p L.R.Dag No. 130, under LE. Khatian no 241 now
e = 260& 482, lying and situated at Sripur, PLS. Gaighata, under Ichapur 1Mo, Gram Panchayel,
:L Neame: k- - Hianch Im[r’:*:;'tﬂ"‘:{' “':'I“‘i' . "31';"“'2“’ Fﬁmgﬁ'zﬁé A) Reserve Price | Date/ Ir'"'* WEOTT0E00000660 District Morth 24 Pgs, within in the jurisdiction ofice of the ADSR Chandgara and buttad and
= Name of the Account M X Eﬂ-wm' HH i2}9 A Bj EMD E "m bounded as under: On the Nortih; property of Littam Adhikary, On the South & wide commaon
TR PR lmfrt;!'r:éﬁ '; : Prwnfw ?:‘::" B) Dutstanding Amount o -Aneien (BARASAT BRANCH OFFICE) | passage. on the East Nirmal Barman, on the West Property of Kartick Das.
- C) Bid Increase | petails of th
Borrowar / Cuarantors Account C) Possession Date Ufs. 13(4) alis ol e SUSHANTA MA Al that piece or parcel of homestead land measuning about 15 satak out of 50 Satakof land 1o
of Sarfesi Act 2002 AR Eﬂwmt';'}‘;-l“ - Ll & MIAL b sarmie 3 Btk more ar less, ling and situated af Mouza Bansra in RS, dag Mo. 5543 4 |17.02.2026|06.08.2026] 8,21.010/-
known E L.R.Dag Mo 5843, under BLS. Khatian Mo 1851, LR, Khatian No 5713, Towzi No 208, J.LNo
MRS, SHEFAL! MANDAL
0} Nature of Possession Secured 181, within in the local limits of Bansra Gram Panchyet, PS5, Canning Sun regisiry office at
Symbaolic / Physical / Creditors WROT 70600000058 Matla, Digtrict South 24th Pga. On the Narth: By the property of Manda Lal Majurnder, On the
Constructive Sauth: by the property of Brawndra Nath Barman, On the East: By property of Satish Mstry, On
thaWest B erly of Bijoya Manda Mondal & & feat wid 1 pasSag,
1. | B.O. : ARMB, Purba Medinipur Equitable Mortgage of ali the part & | A) 03.03.2021 A) Rs. 13,10,000.00 | 24.08.2026 BARARAT BN OERCE) L L a7 el . il i
parced of the immovable properties Fram Al thal pisce o parcel of ked measuring an area of 6,602 Sataks be the same a Bille mone or loss
Mis. Jana Cashew Processing consisiting of Land & Bullding | B) Rs. 43,85,013.46 B) Rs. 1,31,000.00 | 11.30 AM. 3. | MR. "H'PE"E""""’”“DEH together with wo stored pucca bullding standing therean, under Mouza - Simuliapara, J.L No. 55, |18,03.202605.08.2026 | 30,76,627/-
Proprietor : Mritunjoy Jana, Sio. At Kumar Jana situated at Mouza - Kachua, P.5. - | (Rupees Forty Three N E—— te B e TouziNe. 17, comprised in RS, & LR. Dag No. 72 under LR Khatian Mos. 47 & 135 now 1128,
Will - Kachua, P.O. - Tagaria, PS. - Contai, Dist - Purba | Contai, Dist - Purba Medinipur, | Lakhs Eighty Five C) Rs. 10,000.00 330 P.M, ' lying Bnd situated at Hoiding Mo. 3104, Simuliapara, PS5, Gaighata. under Simulispara Gram
Medinipur, Pin- 721 433, bearing Plot Mo, 298, Area 4.5 | Thousand Thirteen and —_— WED 56 Panchayat, Districl - Nortty 24 Parganas, within B Jussdiciion offse of the A, D05 R Chandpara
Decimal (Bastu) & Plat Mo. 300, Area | Forty Six Paise only) and Not known 7706000004 and butted & bounded as under: On the Norh by property of Apurba Dey & Chandea Dey, On
Mritunjoy Jana, S/o. Ajit Kumar Jana 10 Decimal {Bastu), J.L. No. 281, | further interest theraon to Bank T — the South by property of indrajit Mondal & Abhijit Monaal, Onthe East by 7 ftwide kutcha road, On
Will - Kachua, PO, - Tagaria, P.5. - Contal, Dist - Purba . | LR Khatian No_ 625, Toll Area 14.5 | fram 30.06.2026 ( E} | the Westby property of Rangt Pal.
Madinipur, Pin - T21-433, Decimal, standing in the Name of
L 3 . ] Mr. RAJU BANSFORE ALL THAT Piece and Parcel of land measuring an area 627 5q.f, super built up himg and
Amalendu Satapathi. Slo. Ja}'@”t? Kumar Salapathi I"lg:lf":anll_.?y g?%%ﬁ'?g' Deed No. ( C) 27.10.2021 4. i gifuated at Building named Bijoy Bina Apartment, premises Mo-M-13, Fatapur 1st Lana, 24.02.2025105.08.2026) 16,67,537/-
Vill - Bhupatl Nagar, P.O. - Tengunia, P.S. - Contat 2 1. & : o bolic P MRS, AABHA BASFORE, Mouza-Garden Reach, in R.5.0Dag NO-293, 294 & 295, Under RS Khaitan No- 80, Touwzi Mo-
Dist - Purba Medinipur, Pin - 721 401, } Symbolic Possession 67.J.L, No-108farmely 113, PS - Metiabruz, District South 24 pargans, Pin-700024,
2. | B.O. : ARMB, Purba Medinipur Property 1 ; Equitable Mortgage covering all | A) 22.10.2021 Property 1 24.08.2026 WEBDT0610002093 The shove noted property Is bouridad by:- ON THE NORTT: By FATEPUR 15T LANE ON
; : THE SOUTH: By RESI OF BlJAN GHOSH.  OM THE EAST: By COMMON PASSAGE, ONTHE
thek pert & parcel of the immovable properties A) Rs. 32,70,000,00 | _ From ( GARIA BRANCH OFFICE) | WEST ByRESIOF JAYANTAGHOSH
M/s. Maa Santamani Cashew Processing consisting of Land & Building, in the name | B) Rs. 1,45,12 474,80 St S 11.30 A.M. ool
Prop. : Saraswati Giri, W o. Rasbhihari Gir of Mrs, Saraswati Gin, sfdusted at Vill - Panea, | (Rupses Ona Crora Forty B) Rs. 3,27,000.00 ta 5 | MR. ASHIM MASKAR Equitable morgage of the Flat beng Mo, E-2{bad il & renumbered as Flat Mo L as per deed) on
will - Pania, P.O. - Majna, P.5. - Contai, P.O. - Majna, P.S. - Contal, Dist - Purba | Five Lakhs Twale 3.30 .M. ' & 18T fioor measunng 850 Sq.ft Super bullt up area lying and sduated af Haolding No. 1238, [92.12.2025106.08.20261 10.30,480/-
Diet - Purba Medinipur, Pin - 721 433 (W.B.) | Medinipur under Mouja - Pania, AD.S.R.O.- | Thousand Four Hundred | ) Rs. 2500000 | ———— MR. TITAS NASKAR Golpukur Rioad, Mouza - Baruipur, comprised in JL Mo, 21, R.8 No. 71, Touzi No - 250, R.S
Contad - 1, Taluka - Majnamutha, Touzi No. | Seventy Four and Eighty Mot known WEOOT0610002297 Khatian Mo - 271, R.5 Dag No - 823, P.5- Baruipur, District- Sowth 24 Panganas, Pin- 700144 The
Saraswati Girl (Borrower), 2335 (Hal:32), J.L. Mo, 227, LR Khatian Mo, | Paise only} and further to Bank Property is Butted And Boundad by:- North - Plol Mo A58 of Dag Mo =823, South - House of
Wo. Rasbinari Girl 304, RS & LR Dag Mo, / Plot No. 646 of Area | interest thereon (KOLKATA BRANCH OFFICE) | Pal, East- Municipal Road, West - Vacani Land,
Rasbihari Girl (Guarantor & Mertgagor), E;ED;E#S??DT;IS;:LUEE?I? 25;1[3 Beed Mo, C) 03.02.2022 g. | MR. DEBOJIT GHOSH Equitabta maortgage of the Fiat baing No 201 on 15t flaor north side measuring 1004 sq fi
Slo. Fratap Chandra Girl ; Fae ; _ iy & Super built up area lying and situated at Holding Mo 91/1 Baksara Vilkage Road. Mouza - [02.12.2025105.08.2026| 26,85,442/-
Sudip Girl (Guarantor & Mortgagor), Property 2 : Equilable Morigage covering D) Symbolic Possession Property 2 : MRS. SHRABANI GHOSH Shibpuer within Howrah Municipal Corperation Ward No =41, P53 - (Old) Shibpur (New) AJC
Slo. Rashihar Giri Rl ihat parl 72 parcal. of the immouanie A) Rs. 4,05,000.00 o ToE indoiasa Bose B Garden, District- Howrah, Pin - 711110 which is butted and bounded: on the Norh:
All gre at : Vill - Pania, P.O, - Majna, P.S. - fﬁ:ﬁ;ﬁ E?r;;ftgﬁdﬁ':‘é;hd i‘itﬁgmngﬂ:lf e Baksara Village Road, on the Soulh: 22 Baksara Village Road, on the East: Comman
ﬁ?]i' Dist - Purba Medinipur, Pin- 721433 | pania po - M ajh a PS, - Contai, Dist - Purba B} Rs. 40,500.00 (KOLKATA BRANCH OFFICE)| Passage. on the Wast: 31 Baksara Village Road.
g Medinipur under Mouza - Pania, Khatian No, C) Rs. 10,000.00 7. | MR INDRANIL SINGHA An area of land ad-measuring plot of land measuring about 5 decimals within Mouza-
1935, J.L. No. 226, Piot Mo, 2040, 2041, 2042 ) MRS, JOYA SHATTACHARJEE | Lkhanbandi, JL- 19, Piot No-RS. & LR-174/888, Knatian No- 284, Present 27.02.2026/06.08.2026) 22,29,580/-
of Area §.50 Decimal Bastu vide Sale Dead A L.R.Khatian Mo- 727 [Borrowar) ADSR- Saltora, BS. - Mejia, Dist- Bankura, Undar-
Mo. |-3335 of 2014 Dated 30.04.2014. WBO0460110002850 Ardhagram Gram Panchayal.” The Property is Butted And Bounded by:- On the Morth:
- By Land of Asit Kasmakar, On the South By Bft Wide Road On the Esst By 12 ft Wide Metal
3. | B.O, : ARME, Purba Medinipur All the part and parcel of the Immovable | A) 02.10.2016 A) Bs, 31,95,969.00 | 24.08.2026 [DURGAPUR BRANCH OFFICE)| Road,On the West: By House of Kalyan Adhikary
properties consisting of Land and Building From
M/s. Ma Madhabi Cashew Nut Processing | situated atVill & Mouza - Nupia, P2, - Contai, | B) Rs, 1,76,13,314.30 B) Rs. 3,19,596.80 1130 &AM, Further, to this natice, the Borrowers are hereby called upon to kandover vacant and peaceful possesaion of the respective properties to GICHFL within 7 days fromthe date of
Proprietor : Tapas Mishra Disl - Purba Medinipur, bearing J.L. Mo 182, | (Rupees One Crara e to this notice, elee the undersigned shall be consirained o proceed o take PHYSICAL POSSESSION of the above properlies forcibly and for shall proceed o sale the above said
Will - Munia, P.O. - Dhangaon, Dist - Purba Khatian No. 184, bearing Plot Mo, 37, Total | Seventy Six Lakhs C) Rs. 25,000.00 3.30 P.M. properties after a pariod of 30 days from the date hereof by adopling method's provided under SARFAESIACT 2002 and nikes theraio.
Madinipur, Pin - 721 401, area measuring 18.00 Decimal Bastu, vide | Thirlesen Thousand Three —_— The BORRODWERS and the PUBLIC IN GENERAL i hereby cautioned ral 1o deal with the above refarred Proparies'Securad Assets arany parl hvereol and any dealing wilh
Conveyance Dead Mo, |-4321 dated | Hundred Fortesn and Mot known thessaid ProperbesdSecured Assats shall be subject fo charge of GICHFL for the amount mentioned hereinabove against PropertiesiSecured Assets which is payable with the
Tapas Mishra, S/o. Mnoranjan Mishra 30,06.2013 & 1-8382 dated 04,12.2013, [ Thirty Paise only) and to Bank further interest thereon until paymentinfull. _ _
Will - Nunia, P.O. - Dhangaon, Dist - Purba standing In the name of Mr. Tapas Mishra, | furither interest thereon. The borrower's attention is invited to the provisions of subsection (8) of Section 13 of the Act, in respect of time available to redesm the secured asset.
Medinipur, Fin - 721 401, Sfo Mr, Manoranjan Mishra. Property Date: 07,.08.2026 Sielf=
surrounded by : MNorth - Properiy of ( C) 06.01.2017 Place: Kolkata For GIC Housing Finance Ltd., Authorised Officer
Bishnupada Pal, Soulh - Properly of Banku =
Kar, Easl - Property of Banamali Pramanik, | D) Symbolic Possession
Wesl - Metal Road
4, | B.O.: ARMB, Purba Medinipur Equitable Mortgage of Residential Flat in | A) 20.01.2025 A) Rs, 52,01,000.00 | 24.08.2026 = = —
e e fve neme ot Sumi Basu. boing No. G4, | ———— T | Industrial and Prudential Investment Company Limited
ML CiaSLL YVIG- ot B DO Ry DA = 351 00CERE 5 SATLATNE:T B0, ] By £, O S ANy BN * =Pe Registered Office: 8/1/8 Diamond Harbour Road, Kolkata 700 027
Ftal Mo, G/04, Dream Home Apartment, Easl facing of a compiata ve shoned bullding | (Rupsaes Forty Eight Lakhs _— to g CIN: LE5S900WRE1913PLCH -E#Eﬁ
E - Biock, Ground Floor, Fulaswar, Wil - ramaly 3,5 K. Dream Hame - Il s situated al | Seventy Thousand Eight C) Rs. 50,000.00 3.30 P.M. 2 ; ; f . i i ;
Baikunthapur, P.O. - Sijberia, P.5. - Uluberia, | Mahelia - Baikunthapur, near Fuleswar | Hundred Ninty Six and e Telephone no.: 033 4013 3000 E mail id ; contact@industnalprudential.com Website: www.industrialprudential.com
Digt « Purba Medinipur, Pin - 711 310, Station, Mowza - Fuleswar, J.L. Mo, 108, B3, | Ninty One Paize only) and Net known
Dag No. 3088, LR, Dag No. 3101, R.S, | further interest therson to' Bk STANDALONE AND CONSOLIDATED UNAUDITED FINANCIAL RESULTS |
Smt. Sumi Basu, W/o, Subhadesp Das Khatian Mo, 527, LR, Khatian Mo, 4560, FOR THE QUARTER ENDED 30TH JUNE 2026 (Rs. in Lakhs)
Wilf - Muralibar, PO, + P.5. - Bagnan, Dist - under Uuberia Municipality, Ward Mo, 21, | C) 25.04, 2025 "
Hewrah, Pin - 711 303, P.O. & P.S. - Ulubsria, Pin - 711 316, Dist - Standaione Consolidated
Howrah, Wesi Bangal. Boundaries as per | D) Symbolic Possession 51 Particulars Quarter ended | Year ended Quarter ended Year ended
Sale Agreemant : North - Flatl of Reba Pandit, Mo. June March June March Juna March June March
South - Debottar Property, East - Play 30,2026 | 31,2026 | 30,2025 | 31,2026 | 30,2026 | 31,2026 | 30,2025 | 31,2026
St et - Lol {Unaudited)| {Audited) | (Unaudited)| (Audited) | (Unaudited) | (Audited) | (Unaudited)| (Audited)
5 | B.O. : ARME, Purba Medinipur All that parl and parcel of the | A) 12.06.2023 A) Rs. 85,40 460,00 | 24.08 2026 |
imimicHpabli preipeiies ponsiaing of Pt 1 | Tolal Revenue from Operations 19,24.09 44,94 17.9362( 21,5819 2.74.09 44,94 2.93.82 6,58.19
Mis. Sandhyashree Prown Fish & Land situated at Mouza - Uttar | B) Rs; 1,54,04 636.70 B) Rs. 8,54,046.00 | 11.20 AM. 2. | Het Profit/iLoss) for the pencd (before tax,
Medicine Suppliars, Deulpata P.5. - Contai, Dist-Purba | {Rupaes Ona Crora Fifty TR T T to axceptional andfor extracrdinary items) 18,91.42 841 11768669 205434 24142 B.41 2.66.69 5,54 34
Proprietor ; Smt. Chandana Pradhan, Meadinipur, J.L. No. 452, Piol Nos. | Four Lakhs Four Thousand | - C) Rs. 50,000.00 3.30 P.M. 3 | Net ProfitiiL i i Kt
Wio. Braja Gopal Pradhan 815, B15/976, 816, 817 & 817577, | Six Hundred Eighty Six — et Profiti{Loss) for the penod before tax
Wil - Dibimukundapur, P.O. - Uttar AmtaBa, PS8, - Contai, | Khatian Nos. 1186 & 1185, Total | and Seventy Paise only) Not known [after exceplional and'or extracrdinary items) 18,91.42 841 176669 205434 24142 2.41 2.66.69 5,54 34
Dist - Purba Medinipur, Pin - T21 435, Area measuring 139,779 Decimal, | and further interest to Bank 4 | Share of Profit / Loss of assacistes = = = = ga5769| 174558 111198 58,79 28
vide Dead Moa. I-1780, 1-1733 deted | therean. _ L ST B i T
Smt. Chandana Pradhan; Wic. Braja Gopal Pradhan | 19.02.2018 & 1-9779 dated 2. | Net Profit!(Loss) for the penod after tax
Braja Gopal Pradhan, S/o, Dhruba Charan Pradhan | 21.12.2021, standing in the name | C) 17.08.2023 (after exceptional andfor extraordinary items) 18,84 20 3.85 176363 204372| 10891.89| 174941 13,7581 | B3 73.00
Both are at : Vil - Ditimukundapur, PO, - Uttar Amtalia, | f Stt. Chandana Pradhan, Wio. | - ————— — Other Comprehensive Incame (Met of Taxes) 40,15.80 [(60,21.76) 43.64.06| 19916 | 39,9065 |(B0,75.64) 43.46.82 37.53
P.S. - Contai, Dist - Purba Medinipur, Pin - 721 426, s i e j| Khaym .
' ' Gopal Pradhan, 5'o. Dhruba T | Total Comprehenshve Income for the period
Charan Pradhan. (Comprising Profit{Loss) for the penod (after tax)
- TERMS AND CONDITIONS OF E-AUCTION SALE :- and Othar Comprehensive Income (after lax) 59,00.09 [807.91) ©1,2769| 224288 80,9054 |(43,26.23)] 572243 | 64,1053

The sale shall be subject to the Terms & Conditions prescribed in the Security Interest (Enforcemeant) Rules 2002 and to the following further conditions ; & | Equity Share Capital (Face Valua Rs. 10/-) 1,67.58 1,67.58 1,67 .58 1.67.58 1,67.58 1,67 .58 1,67.58 1,67.58

1. The auction sale will be "online through e-auction” porial hitps://baanknet.com 9 | Other Equity i = —| 4752479 o = — | ®48.23.386

2. The intending Bidders [ Purchasers am requested to reglster on portal (hitps:fbaanknet.com) using thelr mobile number and email-id. Further, they are 10! Earni Sk
requesied o upload requisite KY'C documents. Once the KYC documents are verified by e-auction service provider (may lake 2 working days), the intending ARG PACOTs
Bidders | Purchasers has to transfer the EMD amount using anling moda in his Global EMD Wallel by 2 working days). the intending Bidders / Purchasers has - Basic and Diluted 112 43 .23 10524 124 05 G516 104,39 A2 08 38070
1o transfes the EMD amount using anling mode in hie Global EMD Wallet by 23.08.2026 before the e-Auction Date and time in the portal. The regestration,
varification of KYC Documents and transfar of EMD In waliet must be completed well in advance, before auction. 1. The abova is an exiract of the detailed format of the Quarterly Financial Results filed with BSE Ltd. under Regulation 33 of the SEBI (Listing

3. Eames! Money Deposil (EMD) amount as mentioned above shall be pad online through 3 mode e, NEFT/Cash/Transler (Afler generation of Challan frem Obligations and Disclosure Requirements) Regulations 2015.The full format of the Standalone and Consolidated Financial Resulls are available
{hitps:iibaanknet.com) In bkdders Global EMD Wallel, NEFT transfer can ba done from any Scheduled Commercial Bank Brarch. Paymenl of EMD by any on tha BSE Lid's website | http:iflisting. bseindia.com and on the Company's wabsita: www.industrialprudential.com

. i i = | - ! 3 F ; " : ; g
Et.ahrﬁr:eg:ﬂhﬂgnﬁe‘fré:;ug?ﬁ :ﬁ;m1nt?;zﬁ¢aﬂjﬁﬁféﬁgs'tmdws' DOlCRAORAINIT IR PRciures BB Onle, WIR R e Blcwed 10 Paricipath i i Schion. The 2. The above Financial Results wera "E“"E“Edﬁh y the Audit Eﬂ";'mlttaa and approved by the Board of Directors of the Company at their respective
' " meetings held on 6th August 2026 and the Statutory Audit of the same 1S carmed out by the Statutory Auditors.

4. Platform [https:ibaanknet.com) lor e-auction will be provided by e-Auction servica provider Mis. PSB Alliance having its Registerad Office at Unit 1, 3rd ; ng ; W_ . 3 y_ ¥ i
Floor, VIOS Commercial Tower, Near Wadala Truck Terminal, Wadala East, Mumbai - 400 037 (Contact Phone & Toll Numbers +91-82912 20220). Tha 3. This Statement has been prepared in accordance with the Companies (Indian Accounting Standards) Rules, 2015, as amended, prescnbad
intending Bidders { Purchasers are required o participate in the e-Auction process at s-Auction Service Provider's websile https:iibaanknet.com. This Service under Section 133 of the Companies Act, 2013 and the other recognised accounting practices and policies to the extent applicable.

Pravider will also provide online demonstrationfralning on e-auction on the portal,

5. The sale Molice containing the General Terms and Conditions of Sale is available! published in the following websiles! web page porial : (i) hitps://baanknet.com
{ii} www.pnbindia.in.

6. The intending parficipants of e-auction may downlpad free of cost, copies of the Sala Molica, terms & Conditions of e-Auction, Halp Manual on aparational parl For Industrial & Prudential Investment Company Limited
of e-aucton related fo this e-Auction fram porfal https://baanknet.com Place * Kolkata Sdi-

7. The intending Bidders [ Purchasears are reguestad fo register on portal hitps: fbaanknet.com) wusing their mobile number and email-id. Further, they will uplosd Dated : 6th August, 2026 Chairman & Managing Director
tha requisita KYC documeants. Once the KYC documents are verified by e-auction service provider (may take 2 working days). the intending Bidders { Purchasers -
has ta transfar the EMD amount using onling mode in his Global EMD wallel Cenly after having sufficien! EMD in his wallet, the interest biddar will be able to
bid on the date of e-auction.

8. Bidder's Global Wallel should have sufficient balance (>=EMD amcunt) at the firme of bidding

9, During the e-auction bidders will be allowed fo offer higher bid in inter-se bidding over and above the last bid quoted and the minimum increase in the bid amount FORM A aj—arﬂ ﬂ'm Canara Bank. & SHONEPURHAT BRANCH
must be as mentioned above in respective senals to the last higher bid of the bidders. Ten minutes time will be allowed to bidders to quote successive higher PUBLIC ANNOUNCEMENT b i sttt Kashipur Sonepur, Shanepurhat,
bid and if no higher bid is offered by any bidder after the expiny of Ten minutes to the last kighest bid, the e-auction shall be cloged, . = Sonepur, Bhangar - 11, Dist - Soulh 24 Pgs

i it ' Terms & Conditions of e-aucton, help Manual on cperational part of e-auction SEHESE TOOUGH BP0 RAIHENY N E AR NDREY PG SR ‘ West Bengal, Pin - 700 135,

10. 1t Is the rezpensibility of intending Bidders(s) 1o properly read the sale Notice, Terms  help o o (Insolvency Resolution Process for Corporate Parsons) Regulations, 2016)
and follow them strictly R o M ek A L e A ol GOLD AUCTION NOTICE
(I} In case of any dificulty or neesd of assistance before or during e-Auction process may contact aulhorized representative of our e-auction Service Provider FOR THE ATTENTION OF THE CREDITORS OF
(hitps:/baanknet.com). Details of which are avallable on the e-Auction portal ~ ARTHUR TURNKEY PROJECTS LIMITED RELEVANT PARTICULARS | | whereas the Authorized Officer of Canara Bank, Sonamukhi Branch issusd

11. After finalization of -Auction by tha Authorized Officar, Only successful bidder will be informed by our above referred service provider through SMS J email. 1, |Mameol corporaledeblor | ARTHUR TURKKEY PROJECTS LIMITED Sale Matice(s) calling upan the barrower to clear the dues in goid loan availad
{00 mobile no !/ email address given by them [ registerad with the sarvice provider) 2. | Date of meorporation of coparale deblee | M032008 by him. The Barrower had falled 1o repay the amount, nolice is hereby glven 1o

$5 THe Bibtaed. ol will rit e ol Bako the Tasars o 3. | Buiharity undar which corporale debior is ROC Wit Bengal the borrawer and the public In genaral that the undersigned will conduct auction

; SECLIED. B2 q"E 3 AN , BICTVE PIE. Wicoroeeatan It il of the gold ormaments strictly on “A&s is What is Basia® & "Whatewver there is

13, The successiul bidder shall have to deposit 25% (Twenfty Flve percent) of the bid amount, less EMD amount deposited, on the same day or ot kater than the TS Lol vl *—‘Qﬂﬂl e e iew Dy e S Basis® & "Without recourse Basis®. The auction will ba conductad at Branch
next working day and the remaining amount shall be paid within 15 days from the date of auction in the form of Banker's Cheque! Demand draft issued by a | | % | Gerporete Merity Na. | Limsted Liabiliy W52 IMWBNPLCT 24168 Premises on 21.08.2026 at 12:00 Noon to 03:00 P.M.

Scheduled Commergial Bank drawn in Favor of “The Authorlzed Officer, Punjab National Bank”, Alc, (Name of the account) Payable at in case of faillure to | lgentificaton Me. of corparats debtor . si T T Eroes Welcht Fate oF
deposit the amounts as above within the stipulated time, the amount deposited by Successiul bidder will be forfeited ta the bank and Authorized Officer shall 5. | Address of the regestered office and princioal | 4H, ELECTROMNIC CENTRE 1/1A, BIPLARI No & Loan Ale. No 3 Net Wl ght Inspection & EMD
have the liberty io conduct a fresh auction/sale of the property and the defaulling bidder shall nol have any claim owver the forfeiled amount and the property. | office (if any) of corporaie debdar | ANLKLL CHANDRA STREET, KOLKATA- TN 073 : g g oot

14, Payment of sale consideration by the successful bidder to the bank will be subject to TDS under Section 194-14 of Income Tax Act 1961 and TDS is to be made | | 6. |insalvency commencemant date in [4.08.2026 information recelved on 05.08.2006 | | 1. Jahangir Hossain, Gross Weight|  20.08.2026
by the successful bidder only at the times of deposit of remaining 75% of the bid amournt! full deposit of BID amaount | respect of corporate debtar e e Sio. Late Abad Al Molla, Vill - Chinipulur, 25.80 Gram Rs zﬁﬁnn-n 00

15. The Authorized Officer reserves the right (o accept any or reject all bids, if nat found acceptable or to postpone/canceladjourn/discontinue ar vary the terms of T. | Estimabod dala of cosure of insalvency 31072027 e, 180 days from e date of F.0. - Shanepur, P.5. - Kashipur, Morth Net Welght Bafore 5.00 P.M
the auction at any time withoul assigning any reasan whatsoever and his decision in this regard shall be final, | restlution procass | commancement of CIRP 24 Pgns, W.B, Pin - 700 135 19.50 Gram i

16. The sale certificate shall be issued in tha favor of successiul badder on deposit of full bid amount as per the provisions of the acl. 8. | Name and regisiration numbsar of the Abait Kumar Singh, Loan No. : 180192283327

17. The properties are being sold on *AS IS WHERE IS BASIS", “AS IS WHAT IS BASIS" and “WHATEVER THERE IS BASIS® msclvency professiona acling as intsrm IBELIPA-DOTAP-PUZISMN2021-231 3564 EMD Account detalls : NEFTIRTGS in the Account No. © 200272434

18. The particulars of Secured Asseis specified in the Schedule herein above have been atated io the best of the information of the Authorzed Officer, but tha ) _’ﬁ;‘fﬂ_l'-!'?[:"_‘_F":_'?’E?-“_’?r_ﬂl R B T Account Mame : SL-OL-RTGS-NEFT PMT ENS, IF5C : CNREM01754
Authorized Officer shall not be answerable far any emror, misstatement of omission in his proclamation 9. [ Address and e-mall of the intedm resalution At Fumsar Singh, abhifT981 @hoknal com Pleast contact 91638 83151 or 83345 59112 for more Information

19. It shall be the responsibility of the bidders 1o inspect and safisfy themselves about the asset and specification before submitting the bid. The bidder inspect the professionad. as regestered wilh the Board Abht Kumar Singh, 289 G T Read, Vishu Viatie '
property in consultation with the dealing official as per the details pravide, _ | Block 4, Fial 14, Belr, Howrali - T11202 Date : 06.08.2026 Branch Manager

20. All statutory duesfaltendant charges! other dues Including registration charges, stamp duty, taxes eic. shall have to be borne by purchaser 10, Addrass and e-mail bo be used for Abhit Sirgh 5'-°*Ffﬂfal'35- Place : Shonepurhat Canara Bank, Shonepurhat Branch

21. The Autharized Officer or the bank shall nol be responsible for any charge, lien, encumbrances, or any other dues o the Govemmant or anyone ebsa in respect carmespondence wilh the intedm resaluticn 28T MSarari, Govind E"ﬁ'“"-‘?"" Floar
of properties (E-Auctioned) not known to the bank. The Intending Bidder |s advised to make their own independent inquires regarding the encumbrances on professiongl Riacm No. 110, Keihata — 700001
the property including statutory Habllibes, arrears of property tax, electricity dues etc, , . | cip arthurumkeyprogecis@gmail.com = [ e .

22, The bidder should ansure proper internel connectivity, power back-up ate. The Bank shall not be liable for any disrupltion due 1o internet failura, power failura 1. Last date far submission of claims 16,05 2026 Le. Wahin 14 days from the Date W.AAT:AHFUF! Eﬁ”iﬂa“an“:‘ G;.ILE' U;:HMil-EH E
or technical reasons or reasons/conlingancies affecting the e-auctions | | Appoirment of IRP i.e 4.06.2026 F-S ;E:ﬁ"[" [}rst E:ﬁ?‘?ﬂ EEaRa

23. I is open to the Bank io appoint a representative and make self bid and participate in the auction. For detailed term and conditions of the sale, please refer 12 Classes of siedilors, If any, under clause Name the class(es) - NA .P-I!Pﬂaﬁﬂﬁl;il'll-?H“J WE AUL:T I",H H thIU,E
https:/ibaanknet.com {b) ol Sub-section {Bh) af sagion 21, ascurlandd > -

24, The sale shall be subject to the Terms & conditions prescribed in the Security Interast {Enforcement) Rules 2002 and to the following further condifions, | by he inlerim resakilion prafessans [ Some ndividuals’ persons who had availed Gold Loans from our branch, by

25, The particulars of secured Assets specified in the Schedule herein above have been stated to the best of the information of the Authorized Officer, but the | | 13| Names of Insohancy Professianals deniifed | 1. KA pledging gold omaments, have defaulted in repaying as per schedule. They! thedr
Authorized Officer shall not be answerable for any error, misstatements or omission In this proclamation Io act &5 Autharised Represantative of Z leqal heirs have not properly responded to the noticel notices or the notice retumed

26, The zale will be done by the undersigned through e-auction platform at the Website https:fbaanknet.com on 24.08.2026 from 11,30 AM. to 3.30 P.M, creciiors n & class 3 undelivered. In this circumstances, It has been decided that if the gold loan (s) is/

27, The particulars of Secured Assets specified in the Schedule hereinabove have been stated to the best of the information of the Authorised Dfficer, but the T '.T.'."E?’:'!!"."@Ff“?“".’.“. ’:“-"*5* g e p— : are not liquidated before 4 PM. of the previous day, the day of auction, pledged
Authorised Officer shall not be answerable far any error, misstalement or omission [n this procamation. | LAy Weteuant. Forms an vt link: hiltpss/Roce govan/omeldcwrioads onvanents il s Gubld alicitnedat ondsmeiibonsd tie snd diks at the brandi

. o . y PR (b Deddails of aushorized represeniaines Phesical Acdress; Same asin ponl 10 : PUDICY : : L )

28. For detailed term and conditrons of the sale, please refar https:fbaanknet.com & www.pnbindia.in P premises! Gold Hub, without further notice. Al expenses incurrad in this connection

Date : 07.08.2026 Sd/- Mr. Pradip Roy, Authorized Officer | |—— - : - - will ba borme by the borrowers. Bank resarves the right to postponel withdraw the

Place : Tamluk Punjab National Bank, ARMB - Purba Medinipur | | ofioe s heraliy given thal the Natlonal Gompany Law Trbnal has ceoared ihe commencement afa | gction at any time and stop the auction in the middle. Successful bidders shall pay

carporate insolventy resolion process of the Ahur Tumkey Projects Limited on D4.08.2026 the full amount and obtain possession of omaments or a minimum of 25% of bid
The-oreditoes of Adhur Turnkey Projeces Limizd, are haraby called upen b submi Seir claims with proof | | amaount should be deposited by the successful bidder on the spat and remaining
anor bafers 18,08 2025 fo tha interim resolution professional al e addrass mentianed agaerest aniry No. 10 portion within 7 days. In case of dafault, Bank may forfeit the inttial deposit amount
Thie financia credriors shak s thelr ciaims wilh traric means only, A ather credii N . ,
et hass it b nveibideaaaisiiat 1 ) [P N, Daieot | Proposed | GrWeigh ofGoki Omamerts (Gms)
HOWRAH MUNICIPAL CORPORATION HOWRAH MUNICIPAL CORPORATION e Cli: Wi pieali IR RORAN PO oty BRCIIIONe Mg | AT OVLUSEMER | ackinn | Time of Auction | Net Wesgh of Goid Omameets (Gens |
HEALTH DEPARTMENT 4, MAHATMA GANDHI ROAD, HOWRAH-711 101 Submissianalialse or misleading proods of claim shall atiracl panaliias,
4, MAHATMA GANDHI ROAD, HOWRAH - 711 101 e & 033 2638 3211/12/13 [ 033 2641 0830 www.hmegov.in Hame and Signature of intesim Resolubion Professiana) ABhiEKumar Singh 1, |8 K Soyel 17-08-2026) 0230 PM. | (1) 11.9Gms. - 10.3 Gms.
Phone: 033-2638 3211/12/13 , Fax: 033-2641 0830 Visit us www.myhmec.in . S ‘ﬂ' DH ::.lﬂ F| M
Abridged Tender Notice WB-HMC/NIT/ED/07/EE-11/26-27 E-Tender Notice Dated: 01-08-2026 | | Dte-andPlace - 05.08. 2026/ Kalkata l _ e e B
Commissioner, H.M.C invites e-tender as furnished below. Intending tenderers are to submit offers along with valid Pan Card, GST, =
P.T, ITR, Trade License, & credentials. ’ : E-Tender in prescribed form are being invited by Executive Engineer (Roads), HMC for Repairing & Improvement of - e HD' OF ITEME UNIT GROSS WEIGHT NET WEIGHT PURITY
ISCNo:! Name of work T Tender No & Date | Bid submission closing(online date) different roads by Cement Concrete work under HMC area from reputed, resourceful & bonafide contractors having = Ml B=d ® BE 1 0% M 0 F|r|gf.'r H||'|I:|- 'I EED E_n{l ED
I T = 050 for the vear T o TN —1 —o sufficient experience in similar nature of work. Related information in detail will be available from the e-Tender Notice & e [ T BT T Y T T TR [ T e
0702103000303, % Dy Mo, T 312wt NG| Do 0soms | so0par the Depertmeat of EE-1 s/ wbienders.gov.i. Bid subaision nline) closig daie 21082026 wp 10 .00 M. HMC | [{] meviutisi Spsre Sx. satean, pric, tor suunptanse Gf sivseining sopy. 1t MNoyapath Hand F] 2 4.70 3.70 18
Please visit: https: //whtenders.gov.in. Sd/- Authority reserves the right to accept or reject any application without any reason. nl.-;-I-IJI-.-I;!I Ia. _l-:“I:‘! I| I-. .-|!.“.I,“--..1:-I|L|. -.Inl | |..-:‘|---.-I|-ll-lnl ::.I-\.”.I...In:;.": |. a:::.l..:.l.I..p': -.IH..I"-.: :l EHT ng EI'-I:IhEn 4 E_Dn 450 1&
45(3)/26-27 Commissioner 46(3)/26-27 Secretary wrilaiiesns . o dradiviclools sl seridsiogs b b meevees e s o paablic
6826 Howrah Municipal Corporation | | 06/08/26 Howrah Municipal Corporation st BB ot Bt g i Bt B B B gt | Date: 07.08.2026, Place: South2d Parganas  Authorized Officer, State Bank of India

riksiidE welidls sl oriisers oo aribicoryyies Sariimgg amn an s sy oriiiscoree i dn
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